National Green Tribunal /Argrg g FfOFHI0T
Western Zone Bench/9Ra#! 813 =qradis
New Administrative Building, D-Wing/=d\e werr@fa® sARa, 31-fw,
15t floor, Opposite Council Hall /54# #forer, e sae & 919,
Camp, Pune - 411 001/3#, goI- 411 001.

sk o Kok KoK K

@ W Dated:- 01st June, 2020
NGT|W2)pune/330|2020
CIRCULAR

Subject:- Functioning of NGT, Western Zone Bench, Pune-reg.

e
In view of Circular issued by;Hon’ble Registrar General, NGT(P.B.),

New Delhi No. NGT/PB/3/JUDICIAL/2014/234, dated 01st June, 2020, it is
hereby brought to the notice of all concerned Advocates, Party in person &
others that the Competent Authority has been pleased to order that the sitting
of Western Zone Bench, Pune from NGT, Pune stands deferred till further
orders. The said Bench shall continue to function through Video Conferencing

from the NGT(Principal Bench), New Delhi.
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(Suresh N. Rajurkar)

Registrar
NGT (WZB) PUNE

Copy for information to:-

1. The President, NGT Bar Association, Pune.
2. NGT Bar Notice Board.

3. NGT (WZB) Notice Board.

e

(Suresh N. Rajurkar)
Registrar
NGT (WZB) PUNE



NATION GREEN TRIBUNAL
PRINCIPAL BENCH

Faridkot House
Copernicus Marg
New Delhi — 110001

No.:- NGT(PB)/S/JUDICIALQO14/23\1 __
Dated: - 01.06.2020

| LA

(Subject: Functioning of NGT Western Zonal Bench, Pune- reg)

In continuation of the Circular No. I TG'I'(l’B)f’?MJUDI(II/\IJZ(J14!9(1‘1)) dated 02.05.2020
with respect to functioning of Western Zonal Bench, Pune, it is hereby informed that the
Competent Authority has been pleased to order that the sitting of Western Zonal Bench, Pune from
NGT Pune stands deferred till further orders. The said Bench shall continue to function through

Video Conferencing from the Principal Bench, Delhi.

Ld. Registrar, WZB, Pune is requested to issue a general notification for information of

-
Ashu Garg)

Registrar General

all concerned.

To:

1. PPS to Hon'ble Chairperson, NGT

2. PA to all Hon'ble Judicial and Hon'ble Expert Members, NGT

3. Hon’ble Mr. Justice Sheo Kumar Singh, Judicial Member, NGT

4. Hon’ble Mr. Siddhanta Das, Expert Member, NGT

5. PA to Registrar General, NGT (PB)

6. Ld. Registrars, NGT (all zonal benches) with a request to bring the circular to the notice
of all concerned.

7. Ld. Deputy Registrars and Ld. Assistant Registrars (all benches)

8 Ld. Secretary, Ministry of Environment, Forest and Climate Change

9 Ld. President / Ld. Vice President / Ld. Secretary, NGT Bar Association
10. Notice Board, NGT

11. Website of NGT

12. Guard file



